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TRrANSPOIlT (SHIll Z. R. AmAlU),': 
Plaa outlay of 1\1. 38.00 CrorOi ha. 
boon made dur~DI the curront finanoial 
,ear (J 985.86) for beinl incurred OD 

tho variO\llschemel for developmeat of 

Inland Water Transport. The · .. ila 
of tho Budptary Provision. made dur· 
in, tbe current financial year /."" 
schemes for development of lWT;are 
al under :-

(0 De\'elopmental Schemel of Central 
Inland Water Transport Corpora. 
tion Ltd., Calcutta. 

Rs •. 26.96 Crores 

(ii) Research anc! Developmental 
Scbemes relatinl to Inland Water 
Tran'lp~rt. 

Rs, 0.21 

(i ii) Central Schemes relating to Develop. 
m~nt of IWT. 

Rs. 9.62 
" 

(iv) Centrally Sponsored Schemes for 
the Development of Island Water 
Transport in various States. 

Rs. 1.21 
" 

[S.,/uh] 
D.T .C. Strike of May 1985 

2644. SHRI YASHWAN TRAO 
GADAKH PATIL: Will the Minister 
of SHIPPING AND TRANSPOR.T be 
pleased to state: 

(a) whether all the emp]oyees of 
Delhi Transport Corporation went on 
strike on 16 and 11 May, 1985 without 
notice; 

(b) if so, action taken against the 
indisciplined employees ; and 

(c) steps taken to ensure that such 
snap str ike do not occur aga in ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF SHIPPING AND 
TRA'NSPOR T (SHR.I Z.R. ANSARI) : 
(a) No, Sir. It is only the Drivers and 
Conductors in different Depots/Units 
wbo gave a call for the strike on 15th, 
16th and 17tb May, 1985. 

(b) The services of 23 permanent 
employees who had actively promoted 
the il1epl strike on 15th, 16th and 
11th Ma)" 1985 were terminated. 

Total: Rs. 38.00 Crores 

(c) The Lt. Governor of Delhi in 
exercise of the pOWers under Industrial 
Disputes Act, 1967 (14 of 1947) ex· 
tended the period of dec laration cove;­
ing the Delhi Transport CorpDration 
to be public Utility Services for the 
pUr,pose of the said Act fo r a period of 
six munth1 w. e.f. 1-3-198 S. 

Delhi Administration Home (P.IU 
dated 17.S-1985 deClared Delhi Trans. 
port Corpo.·ation as an essential service 
under Essentia ~ Services Maintenance 
Act, 1981 for a period of one month 
which has now been extended fo: 
another three months. 

Bana Sagar Pro Jed on Sone River 

2645. KUMARl PUSHPA DEVI ': 
Will the Minister of IRRIGATION 
AND POWER be pleased to state: 

(a) the amount spent on tho· COD" 

truction of Dana Sugar Project on the 
Sone river in Madhya Pradesh _ 
far; ' .. ' 

Cb) the original estimated cost of 
above project ; 

. (c) the t araet date set for' thO' 
~ompletion of tbat projcet ; and 

,">". 




